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Government of Jammu :md Knshmir 
Lndnkh Affairs Dcpanmcnt 

C i vi I Secret nrwt, .Ia mmu/Srmn![ar 

Notification, 

Srinagru·, t.hc ?.o~ August., 201 9 

SRO 5o\ .- Who.reas, n vacancy from 13-Martselans Con:::tit.ucncv. LA HOC, U:h 
has accrued dtte to reslgnaiion of Shri Jatnyang 1'senng Namgrul, Chlef Exc:cuuvt:: 

Cottncillor' on 15-06-2019 who has been elected a~ Membe r of Parha m.t:nt from .:; . 
Ladakh Constituency ; 

Whereas. the C.ovemm~:nt has clccldCII 10 cond<JC1 Byc-E.h::cnon to the 13-

Martselang Constituency LAHDC, U:h to elt'c1 o new Counctllor m accordance wah the 

provisions of the Ladakh Autonomous Hill :Oevdopme nl CotmcJI Act, 1997 
Now, therefore, m pursuance of rule ] 1 of the Ladakh Autonomous Hill 

Dcve.Jopment Councils (Eiecrton) Rules, 1995. the Government hereby call upon 13-
Martselang const.ituency to elect the member for the '()\lrpose of consti tuting the Ladakh 
Autonomous Hill Development CounCil, Leh. 

By order of the Government of Jamm\1 and Kasnmlf. 

CommtSSicmcr/ X-<.-retary to Go\•ernment. 
Ladakh ,-\(fa irs De partment 

No LA(A)/11/2018 Dated:~ -08-2019 

Copy to the ;- • ' 
I. All Financial Commissioners---------~ 
2. Jomt Secreta!) , Dcpnrtment ofJ&~ AfTntro, Govemment of'l n:ha, 1'\cw Dc:lhi. 
3. Principal Secretary to 1-lon'ble Governor, J&~ . 
4. All Principal Secrl!taries/Commissioncr Scerct:~rles!Secreutric$ to Gowmnoent-- --·--

S. Chief Electoral Officet. J&K Sn11~g.ar. 
6. Secretary to Govcrnrnem, l.Jlw Justice & Parliamentary 1>\f(Jir:., J&K 
7. Divistonal Commissioner Jarnmu'Knshnm 
8. Deputy Conunis.~ionerlCEO,LAHDC. Leh 
9 D1rcctor Jnformahon. J&K Slinagnr for informnuon und nccc.s~n" anion. 
I 0 General Manager. Governmcnt .Prcss Snnagar for publicauon in Ut>' crnnlc:nt G:u;ellt! 
l l OSD to Advtsor (V), 
12. OSD to Advillor(G). 
13. OSD to Advisor(KS) 
I 4 OSD to Advisor( F) 
15. Private Secreta!) to Chief Secretnry for infonn:nion. 
16 llrivnte Sterti<U)' t-o CEO Ch\\\rmnn, L1\HDC', Leh. 
17, Stock flle 


